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HIGH COURT OF DELHI: NEW DELHI 

DELHI HIGHER JUDICIAL SERVICE EXAMINATION - 2019 

. NOTICE 

DATE: 14.09.2021 

It is notified that in view, of the order dated 31.08.2021 of Delhi 

High Court passed in Writ Petition (Civil) No. 2172/2020 titled 

"Ashwani Kumar Solanki & Anr. vs. High Court of Delhi", the 

candidature ofMr. Ashwani Kumar So~anki for the Delhi Higher Judicial 

Service Main Examination-2019 held on 13.03.2021 and 14.03.2021, 

stands rejected. 

~~\~ 
(Manoj Jain) 

Registrar General 
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